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STATUTORY RESOLUTION AND GOVERNMENf BILLS

*Statutory Resolution disapproving the Homoeopathy Central Council (Amendment)

Ordinance, 2020 (No. 6 of 2020) 

*The Homoeopathy Central Council (Amendment) Bill, 2020

And 

*Statutory Resolution disapproving the Indian Medicine Central Council

(Amendment) Ordinance, 2020 (No. 7 of2020) 

*The Indian Medicine Central Council (Amendment) Bill ,  2020

:tvfR. CHAIRMAN: Very good, Madam; PDS. We will take up the Bills now. This 

is about the Homoeopathy Central Council (Amendment) Bill, 2020 and the Indian 

Medicine Central Council (Amendment) Bill, 2020. Both the Bills are of the Health and 

Ayush Ministry. So, we will discuss it together. The total time allocated is two hours. 

Accordingly, the parties will be sending names and they will be given time. After that, 

there is another one also. Then, we have one more Bill today about the Ministers' 

salaries and also MPs' salaries. Broadly, we know positions of everybody. So, let us 

make it brief in one hour. I want all these Bills to be taken up and completed today itself. 

Shri Elamaram Kareem, Shri Binoy Viswam and K.C. Venugopal to move the 

Statutory Resolution regarding disapproving Homoeopathy Central Council 

(Amendment) Ordinance, 2020 (No. 6 of 2020) promulgated by President of India on 

24th April, 2020. Mr. Elamaram Kareem, are you moving it? 

SHRI ELAMARAM KAREEM (Kerala): Sir, I move the following Resolution:­

"That this House disapproves the Homoeopathy Central Council (Amendment) 

Ordinance, 2020 (No. 6 of 2020) promulgated by the President of India on 24th 

April, 2020." 

*Discussed together.








































































